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products, a decision, in principle, has
been taken to set up a new steel plant
at Paradeep. The proposed plant will
have a capacity of 3.0 million tonnes
per annum to be developed in almost
two equal stages with possible pro-
vision for further expansion. The
first stage for which negotiations are
presently contemplated is expected to
take about 48 months for its comple-
tion after a firm decision has been
taken on the setling up of the proposed
plant based on the offers in hand.

New Scheme for Gold Jewellery
Export

764. SHRI M. RAMGOPAL
REDDY:

SHRI K. KUNHAMBU:

Wilt the Minister of COMMERCE
be pleased to state:

(a) whether Government have fina-
lised new gcheme for gold ;ewellery
export; and

(b) it so, the details thereof?

THE MINISTER OF COMMERCE
AND STEEL. AND MINES (SHRI
PRANAB MUKHERJEE): (a) and
(b). A new Scheme called the
“Scheme for Export of Gold Jewel-
lery against gold supplied by the
foreign buyer” has been notified wvide
public Notice No. 39-ITC(PN),80
dated 14-10-80. The  details of the
scheme are given in the Annexure
to the Public Notice, a copy of which
is laid on thr Table of the House.
[Placeqd in Library. See No. LT-1382/
80].
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Share of assets of Pre-Partition

766. SHRI RAM VILAS PASWAN:
Will the Minister of FINANCE bhe
pleased to state:

(a) India’s share of assets, if any,
which the Government of Pakistan
oweg to India;

(b) the extent to which the value
of assets has risen consequent on de-
valuations in both the countries and
delay in the setslement of the issue;
and

(¢) the reasons for delay in settling
the issue?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) to (c¢).
Pakistan’s partition debt to India is
of the order of Rs. 300 crores; the pre-
cise amount has not so far been agreed
upon despite negotiations conducted
on various occasions. The partition
debt is expressed in and is repayable
by Pakistan in Indian rupees. Due 10
delay in the settlement of the issue, nv





